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(b) whether it is also a fact that
some .sugar mills are facing -closure
for being unable to meet the increas-
ing costs of production in the wake
of the recent fall in the prices;

(c) whether Government are consi-
dering any proposal to fix a minimum-
price of sugar gold in the open mar-
ket keeping in view all factors includ-
in% the interests of the manufacturers;
an

(d) whether Government have con-
sulted the sugar manufacturers in the
matter and whether any decision has
been taken in the matter?

THE MINISTER QF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Al-
though the sugar prices have shown
a downward trend compared to the
prices in the early part of the season,
a final view will be possible only after
the entire sugar produced has been
disposed of.

(b) Government have no informa-
tion,

(¢) and (d). No, Sir.

All-India Soll and Lang use Survey

Organisation
1004, SHRI TENNETI VISWA-
NATHANAM: Will the Minister of

FOOD AND AGRICULTURE be pleas-
ed to refer to the reply given to Un-
starred Question No. 7011 on the 11th
April, 1968 and state:

(a) whether any decision regarding
the bifurcation of All-India Soil and
Land Use Survey Organisation and its
proposed merger with the Indian
Council of Agricultural Research has
‘since been uken and

(b) 11 not the reasons since there-
for'? ~

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
‘MENT AND COOPERATION (SHRI
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‘Medical College, etc. (C.A.)
ANNASAHIB SHINDE): (a) Deci-
sion rwrding bitureation of the staff,
etc. of the All-India Soil and Land
Use Survey Orgunisation on the basis
of the distribution of work as indi-
cated in reply to Unstarred Question
No. 7011, answéred in the Lok Sabha
on the 11th April, 1968, has been taken
and necessary orders will be issued
shortely.

(b) Doeg not arise.
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Death of woman employee of Patna
Medical College Hospital and inci-
dents connected with strike by mnen-
gazetted Government employees.
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
Sir, according to the information re-
ceived from the State Government,
the wife of one Shri Chhaba Ram was
admitted in Patna Medical College
Hospital at 9.15 P.M. on July i8. She
was immedintely examined by tne
doctor on” duty who found her to be
suffering from gn abdominal disease.
At the time ef eadmission she was
almost pulseless and her condition
wag very ‘low, . Despite all possible
medical. treatment shs dled at





